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CP/35/2017 27

ORDER
Ld. Counsel for the Petitioner is present. It is noted from the
Order of this Tribunal dated 21.11.2019 that there was no
representation on the part of the Respondent. Last and final
opportunity is granted to the Respondent to appear before this
Tribunal, failing which this Tribunal will proceed with the matter in

the absence of the Respondent. Post this matter on 07.02.2020.
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